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The 4" October 2025

No.-09/N1-19-04/2025-18791/GAD—In exercise of the powers conferred by proviso to
Article-309 of the Constitution of India, the Governor of Bihar, hereby, makes the following
Rules to amend the Bihar Secretariat Stenographer Service Rules, 2006 (as amended from time to
time) in Government of Bihar-

1.  Short Title, Extent And Commencement.-

(i) These Rules may be called as the “Bihar Secretariat Stenographer Service
(Amendment) Rules, 2025”.

(i) It extends to the whole of the State of Bihar;

(ii1) It shall come into force at once.

2. Substitution of Rule-3 of Bihar Secretariat Stenographer Service Rules, 2006
(as amended from time to time)-Rule.-3 of the said rule shall be substituted as

follows-
“ 3. (i) Structure of this cadre shall be as follows:-
Slk.no. Designation Status
1. Stenographer Basic Grade
2. Personal Assistant First Promotional Level
3. Private Secretary Second Promotional Level
4. Principal Private Secretary Third Promotional Level
5. Senior Principal Private Secretary | Fourth Promotional Level

(i1) Sanction strength of the various category of the cadre shall be same as
determined by the Government, from time to time.

(iii) Pay/Pay scale of the various category of the cadre shall be same as may be
determined by the Finance Department, Government of Bihar, from time to
time.”

By the order of Governor of Bihar,
Dr. B. Rajender,
Additional Chief Secretary to the Government.
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